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Clerks have already applied and
U. P. S. C. have made all the arrangements.
We hope that in the larger interest of the
Service as a whole and in the interest of
efficiency, the Union will advise its members
to cooperate.

SHRI S. M. BANERIJEE (Kanpur) :
I want to say something on item No, 10.
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MR. SPEAKER : Shri Molahu Prasad

is disturbing the House too much. There
should be some limit to it.

ELECTION TO COMMITTEE

CounciL OF INDIAN INSTITUTE OF SCIENCE,
BANGALORE

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.R.V.
RAO) : I beg to move:

“That in pursuance of sub-clause (e)
of clause 9(1) of the Scheme for the
Administration and Management of the
Properties and Funds of the Indian
Institute of Science, Bangalore, read
with regulations 3.1 and 3.L.1 of the
Regulations of the Institute, this House
do proceed to elect, in such manper as
the Speaker may direct, two members
from among themselves, to serve as
members of the Council of the Indian
Institute of Science, Bangalore, for the
next term commencing from the Ist
January, 1970.” \

MR. SPEAKER : The question is :

“That in pursuance of sub-clause (e)
of clausc 9 (1) of the Scheme for the
Administration and Management of the
Propertics and Funds of the Indian
Institute of Science, Bangalore read with
regulations 3.1 and 3.1.1 of the Regula-
tions of the Institute, this House do
proceed to ¢'ect, in such manner as the
Speaker may direct, two members from
among themselves, to serve as members

Pofessors (§°.)
of the Council of the Indian Institute of
Science, Bangalore for the next term
commencing from the Ist Jaouary,
1970.”

The motion was adopted.

SHRI S. M. BANERJEE : I wanted to
say something on item 10. Kindly hear me. .

MR. SPEAKER : I have heard enough...

SHRI S. M. BANERIEE : I want to say
something on item No. 10 and not this,

MR. SPEAKER. : A statement has been
laid by the hon. Minister on that item.

SHRI S. M. BANERIJEE : That is true.
We wanted that statement to be read, be-
cause some people are already on a hunger-
strike. We do not know how it will affect
the Secretariat. I would request you to
kindly hear us. They want that the exami-
nation should be postponed.

MR. SPEAKER : I am sorry. I have
passed on to the next item.

BUSINESS ADVISORY COMMITTEE
Fortv-FIRsT REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RA-
MAIAH) : T beg to move:

“That this House do agree with the
Forty-first Report of the Business Advi-
sory Committee presented to the House
on the 4th December, 1969.”

MR. SPEAKER : The question is :

“That this House do agree with the
Forty-first Report of the Business
Advisory Committee presented to the
House on the 4th December. 1960."

The motion was adopted.

STATEMENT RE : FAST BY BIHAR
UNIVERSITY PROFESSORS

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.V.K.R. V.,
RAO) : With your permission, I would like



